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SHRI S.G. SARDESAI: The Government of

which yon were a member. . .

SHRI PRAKASH CHAND B. SETHI: Perhaps the
situation at that time was that we were not aware of
this technology and we were keen to have the
technology and oil refining capacity in our country
and therefore, in order to have that, these companies
were allowed to conic in and perhaps this
agreement was entered into and as soon as the
Government realised that there are certain clauses
which are working in an irksome manner, right from
that time, the Government has taken action with the
companies to do away with the Irksome clauses and
to some extent *we have succeeded in some of them.
We are still working on the others. As far as the
question of the crude prices are concerned, we have
not entered into any agreement with them but the fact
remains that after the OPEC agreement with regard to
crude prices, when the crude prices particularly in the
producing countries all the world over have
increased, therefore, whatever increases have come
into being are on account of the oil-producing
countries having entered into a sort of cartel along
with the companies. Still, as far as the prices are
concerned, we have not yet entered into agreements.
Provisionally we arc importing on a monthly basis
but negotiations with regard to the prices are still
continuing.

EXPANSION or THF KOVAII REFINERY

*356. SHRI JAGDTSH PRASAD MA
THUR:f
SHRI SUNDAR MANI PATEL: Will the
Minister of PETROLEUM AND
CHEMICALS/ GZtfeas fiYT Taaa Hal be
pleased to state:

(a) whether an expert committee appointed by
Government has recommended expansion of the
Koyali Refinery in Gujarat:

(b) if'so, the details thereof; and

(c) whether Government have accepted the
recommendation made by die Committee?

THE DEPUTY MINISTER IN THE MINISTRY
OF PETROLEUM AND CHE

MICALS/ dZtferam T warae waveg
Iqdat (SHRI UALBIR SINGH):  (a)

The expert committee has not yet submitted its
report. (b) and (c) Do not arise.

f-The question was actually asked on the Booi nf
the House by Shri Jagdisb Prasad Mathur.
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SHRI PRAKASH CHAND B. SETHI: As

a matter of fact, in 1969 the ONGC had made an
assessment that as far as produc-lion in the Western
region is concerned, ii woidd be augmented to a
great extent and therefore it was considered at that
time that the Koyali Refinery should be expanded to
5.5 millions but later on, it was discovered that
although we had not accepted this later
recommendation, the oil deposits are such in the
Western region that the oil would go on diminishing
from 1974-75, at present we are drawing about 4
million tonnes and in 1973-74 it would go down to
2 millions tonnes. Now the Government has not
accepted this part of the recommendation. Therefore
we have appointed an expert authority to go into
this question of oil availability and this committee
has also been asked to look into the question
whether we could expand the Kovaii refinery based
on further increase in production of Western region
or on the basis of imported crude.
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MR. CHAIRMAN: is about

the expansion of Koyali.

The question
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SHRI ARJUN ARORA: May I know if the
Minister is aware oi the facl that the decision to set
up a refinery in the Northwest region was taken as
early as 1960, the year in which Mr. Sethi entered
the Parliament? Is he aware of that decision or not?
And if he is, can he tell us the reasons why the
establishmenl of this re-lincrv is being delayed? Sir,
in reph to a question he said thai they are expanding
the Koyali Refinery bui he concedes thai Delhi and
the North wesl region is a big centre of
consumption of petroleum products. It is well
established that refining should be done at centres of
consumption because carrying crude through
pipelines oi otherwise is cheaper than carrying
refined products. So my question is whether he is

[RAJYA SABHA]

to Questions 20

aware that the decision was taken in 1900 and what
are the reasons for llie delay and why in spite of it
being economic a refinery is not being set up in the
North-west region preferably at Mathura.

SHRI PRAKASH CHAND B. SETHI: As
far as the dale on which the decision was taken to
locate a refinery in the North-west legion is
concerned certainly I am not aware of the date but I
would certainly look into wliat the hon. Member has
said and would benefit by it but I would only like to
point out that we are very keen to have this refinery
established. As far as the location is concerned a
few sites were suggested and this Tech no-
Economic Committee has gone into the question of
location. There are also other matters about the
availability of crude and how to feed this Refinery;
keeping in view all these points a decision about the
establishment of this Refinery would he taken.

SHRI C. D. PANDE: In view of the tact that we
have a ceriain share in the Rustom Oil Wells in Iran
and consecutively for two years we could not
dispose of our share of tlie crude I want to know
whether die Government will take care in
establishing or in expanding the Koyali or any other
Refinery in India to see that ihere is some change in
the mechanism so thai Lhe Rustom crude may also
be refined because our oil is going abegging. Due to
high prices it is not being used at all.

SHRI PRAKASH CHAND B. SETHI: Taking up
the last part of his question first, as far as the
Rustom crude prices are concerned, now the
position has completely changed and we are in a
position to sell the Rustom crude. Actually we have
sold it in parity with the price of other crudes. Now,
as far as the consumption of the Rustom crude is
concerned, it was certainly tried in the Cochin
Refinery, but it was found that it is of a higher
gravity of about 37 to 3S API and the crude which is
used by the Cochin Reli-nerv is of 34 API gravity
and, therefore, it was not found economical to use
the crude in the Cochin Refinery.

SHRI ARJUN ARORA: The refinery could
have been adjusted.

SHRI PRAKASH CHAND B. SETHIL:

No, Sir,  am coming of that. As far as adjustment
is concerned, we are making it in the Barauni
Refinery where it will be quicker to do so and we
will be able 10 use the Rustom crude or for that
matter the Raksh crude. Also if it comes to the
Barauni Refinery, it has on million tonnes
capacity lying idle.

SHRI N. K. SHEJWALKAR: Will the hon.
Minister be pleased to sav whether he has received
any representation from Madhya Pradesh, from the
Gwalior people,
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stating that any new refinery which is go-* ing to be
opened should be located in Madhya Pradesh, because
Madhya Pradesh is devoid of any important Central
project?

SHRI PRAKASH CHAND B. SETHI:
Yes, Sir, I have received a representation from
Gwalior particularly, but as I have pointed out, as
far as the location of any refinery is concerned, it
will be decided on the basis of a techno-cconomic
survey and at a point where it would be most econo-
mical.

OIL EXPLORATION IN THJ COUNTM

4357. SHRI LOKNATH MISRA: SHRI
K. C. PANDA:f
Will the Minister of PETROLEUM AND

CHEMICALS/ G2 (fea® %17 {/1a+ Hat
be pleased to slate:

(a) whether the Government of India have
formulated plans for oil exploration to meet the
urgent need of crude in. the country; and

(b) ifso, the details thereof?

THE DEPUTY MINISTER IN THE MINISTRY
OF PETROT FTTM AND CHE.

MICALS/ Ggtfema #iv  Tmad  |arag
H IqH&( (SHRI DALBIR SINGH): (a)

and (b) A statement is laid on the Table of the
House.

STATEMENT

The work of oil exploration in the country is
being carried out mainly by the Oil and Natural Gas
Commission. Oil India Limited operates certain
concessional areas in Assam. Both these
organisations have drawn up long term plans for
inter] sification of their exploration and production
activities.

2. Under the ten-year plan (1969-70— 1978-79),
of ONGC exploratory surveys of various
prospective areas which have not been covered will
be undertaken; also further geophysical surveys of
some of the areas already covered will be carried
out using improved field techniques and data-
processing methods, with the object of locating
structures favourable for oil/gas accumulations.

3 A detailed techno-economic study of the oil and
gas potential in the country is being made jointly by
the Commission and a team of Soviet experts. The
exploration is being extended to cover areas like
Tripura where large oil/gas accumulations are
prognosticated even though drilling

fThe question was actually asked on the floor of
the House by Shri K. C. Panda.

conditions and logistics may be difficult.
Exploration is also being extended to the offshore
areas and drilling is proposed to be carried out in
the Gulf of Cambay and the deep waters of the
Arabian sea off the West Coast.

4.0il India Limited's Five-Year Plan
(1970—74) provides for exploration in
Kusijan/Jorajan areas of Assam and in
Ningru area of NEFA.

SHRI K. C. PANDA: From the statement it
appears that the Government is engaged in
exploratory surveys. I want to know from the
Minister whether they have a plan for the
exploration and production of oil in the country and
whether they have fixed up a target date by which
India will be able to stop imports of oil from
outside.

SHRI PRAKASH CHAND B. SETHI: We have
a plan, not only a Five Year Plan, but a ten-year
plan which is continuously under revision. As far as
oil exploration is concerned. . .

SHRI K. C. PANDA: It may be five years or ten
vears, but there must be some target date fixed by
the Government.

SHRI 'RAKASH CHAND B. SETHI: How can
that be in a matter where everything depends upon
the striking of 0il? Sometimes, in spite of our best
efforts. It is not possible to strike oil whereby we
would be self-sufficient. It is likely that- if we are
able to strike oil at Bombay High, we inav be able
to become self-sufficient the day we can locate a
good source of oil. In a place like Aliabet where we
have been drilling we have not been able to
commercially establish the location of oil. It is
likely that it may be infructuous. Therefore, all
possible efforts to locate oil inshore and offshore
are being made. We arc trying our best to find new
sources of oil. As far as oil production is concerned,
we are certainly increasing it. This vear it is likely
to be in the range of 7.15 million tonnes and it is
hoped, on the basis of the available resoures, that
we would be reaching 8.5 million tonnes by
1973-74.

SHRI K. C. PANDA: May I know whether with
all the technical ability of our technicians in the
country the Ministry has been able to develop
technical ability so that we may not depend on
foreign countries for exploration work?

SHRI PRAKASH CHAND B. SETHI: As far as
oil technology is concerned I would Hke certainly
to point out that our technicians and engineers have
done a verv good job in exploration and also as far
as"the finding out oil is concerned. But I would like
to point out, for example, as far a< offshore
drilling is concerned, it is a new technique, it is a
new technology where we arc- not so much
trained; to



